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Rambeer Singh, aged about 53 years,
5/0 Shri Baboolal, R/o House No. 62/273-A,

Zumman Khan Ki Jhonpri, Agra Cantt,

3. Be.lLe Verma, aged about 42 years,
5/o0 8hri Ghansyam Dass,
R0 65 outside Orchha Gate,
New Tarikhana Road, Jhansi,

sevsvacese PEEitionears,
By Advpcate Sri R.K. Nigam.

versus
1. Divisional Railway Manager,
Central Railway,
Jhansi,
2, Shri 0.F, Swrankar,
working as Carriage Foreman,
Central Railway, Banda,
3« D.G, Shastri ,
working as Heao Train Examiner,
Central Railway, Faridabad New Touwn.

4. K.K. Shukla,
working as Carriage Foreman, Jhansi.

esacseses RESH urﬂiantﬂ,.,

By Advocate Sri A.K, Gayr,
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i;laquitablﬂ to consider the grievance of the Bphliﬂ&ﬁt,-

o The applicants have challenged

the order dated 4.,5.1908 cont2ined in Annexure-A- 2.
The perusal of the said order shows that the respondents
Nnbe 2, 3 and 4 have been promoted as Carriage Foreman
in grade R 2000-3200/- (RPS) or upgradation of the post
of Carriage foreman from 1.,1.1984. The ordar of
promotion also shows that it has been passed pearsuant
to @2 judgment and order passed by the Jabelpur Bench
of the Central Administrative Tribunal, Suprisingly
enough, though the fact is indicated in the order
dated 4.5.1988, by which the respondents hauve been
promoted, The applicants have challenged this order
but neither the applicant nor the respondents in thqéf
pleadings have referred to the judgment passed by the
Jabalpur Bench of the Central Administrative Tritunal,
The benefit of promotion, having been given ﬁn the
respondents no., 2 to 4 on the basis of the judgment

| b
in their favour given by the Jaba%iﬁanch of the

Central Administrative l'rit::m.ir'u‘&ll;l It would be wholly
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